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(Class XI) except in the case of a few schools 
which impart instruction through the medium of 
regional languages/English. The schools which 
impart instruction through the medium of 
regional language are those which mainly cater 
to the educational needs of the children whose 
mother tongue is not Hindi. 

(b)  and  (c)  Do not arise.] 

t [HINDI AS MEDIUM OF INSTRUCTION IN 
DELHI SCHOOLS 

93. SHRI A. C. GILBERT: Will the Minister 
of EDUCATION be pleased to state: 

(a) whether it is fact that instruction upto 
eighth class is imparted through the Hindi 
medium in the Union Territory of Delhi; 

(b) whether it is a fact that from the ninth 
class onwards English is made the medium of 
instruction and because of this the students are 
put to great inconvenience and difficulty; and 

fc) if so, what steps are being taken to 
remove this inconvenience of the students?] 

 
t[THE MINISTER OF EDUCATION (DR. K. 

L. SHRIMALI): (a) Hindi is the medium of 
instruction in almost all  the  recognised     
schools  in  Delhi 
upto   the   Higher    Secondary   stage 

\ 
t [ ]   English  translation. 

 

t [.HINDI-KNOWING TEACHERS IN   DELHI 
SCHOOLS 

94. SHRI A. C. GILBERT: Will the 
Minister of EDUCATION be pleased to 
state: 

(a) what is the present number of 
teachers in the Higher Secondary schools in 
the Union Territory of Delhi and how many 
of them know Hindi; 

(b) What is being done to teach Hindi to 
such teachers who do not know Hindi;  and 

(c) by when the teachers who do not 
know Hindi will be taught Hindi to such an 
extent as may enable them to impart 
instruction, through the Hindi medium?] 
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t[THE MINISTER OF EDUCATION (DR. 

K. L. SHRIMALI): (a) to (c) The required 
information is being collected and will be laid 
on the Table of the Rajya Sabha in due 
course.] 

 
tfARMs ACT 

95. SHRI B. N. BHARGAVA: Will the 
Minister of HOME AFFAIRS be pleased to state 
whether rules have been framed under the 
Arms Act, 1959 and by when the said Act :s 
likely to come into force?] 

 

 

 CENTRAL DETECTIVE TRAINING SCHOOL 

96. SHRI B. N. BHARGAVA: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of officers, State-wise, 
who received training at the Central Detective 
Training School during the years 1959 and 
1960; 

(b) when this school was established and 
how many officers can be trained there during 
the period of one year; and 

(c) whether Government propose to 
increase the number of trainees in the 
School?] 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR) : Draft Rules have been prepared and 
referred to State Governments for their 
comments. The Act will be brought into force 
as soon as the rules are finalised.] 

 

t[ ] English translation. 
 


